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For this 20,000 tomnes of Caustic
Soda import, Government have given
duty exemption to enable it to be sold
at reasonable price.

Committee g National Energy Policy
1055. DR, FAROOQ ABDULLAH:

SHRI LAKSHMAN MAL.
LICK:

SHRI SUBHASH CHANDRA
BOSE ALLURI:

SHRI K, P. SINGH DEO:
SHRI K. RAMAMURTHY:

Wil the PRIME MINISTER be pleas-
ed to state:

(2) whether the Union Governmentg
have gset up a committee which has
been entrusted with the task of for-
mulating a national energy policy
with reference to needs, priorities and
resources;

(b) if g0, when the committee is
likely to submit its report;

(c) what are the :noin features of
the report if submitted; ang

{(d) when the recommendations of
the committee ig likely {o be imple-
mented?

THE PRIME MINISTER (SHRI-
MATI INDIRA GANDHI): (a) Yes,
Sir, A Working Group on Energy
Policy had been set up by Planning
Commission.

(b) The Working Group has submit-
ted its Report.

(¢) The Working Group estimated
the prospective energy demand in the
different sectors of the economy up to
the turn of the century and reviewed
the present and prospective supplies of
energy. In order te bring about a ket~
ter balance between energy supbply and
demand, the Working Group has sug-
gested a set of policy prescriptions on
the following lines:

(i) the curbing of consumption -of
oil totthe minimum possible level;

(ii) conserving the use of energy
by increasing the efficiency of its uti-
lisation;
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(iii) reducing the overgll .energy
demand by lowering the intensity of
energy consumption in the ecomomy,
particularly in the industries sector;

(iv) increased reiiance on renew-
able energy resources; and

(v) reappraisal of our econgmic
development strategies, especially
those elements of the strategy which
have a direct link to energy con-
sumpticn like technology choice lo-
cation policies, urban growth, mecha-
nisation in agriculture etc. with re-
ference to the new awareness of fhe
energy supply demand in [{uture.

(d) Since the recommendations of
the Working Group have far reaching
implications, these need carcful consi-
deration by all the concerned Minis-
tries, to whom the report has been sent
for examination.

Silent Valley Project

1056. SHRI MADHAVRAQO SCIN-
DIA: Wi] the PRIME MINISTER
be pleased to state:

(a) whether it ig a fact that Na-
tional Committee on Environmental
Planning and Co-ordination had ap-
proved the Silent Valley Project in
Kerala with the conditions that the
State Government would agree to on
18 Point Safeguard Programme; and

(b) if so, details of the 18 Point
Safeguard Programme?

THE PRIME MINISTER (SHRBI-
MATI INDIRA GANDHI): (a) and
(b). The National] Committee on En-
vironmental Planning and Coordina-
tion (NCEPC) had set up a Task Force
for Ecolcgical Planning of the Western
Ghats. The Task Force in its report
strongly recommended that the Silent
Valley Hydel Project should be aban-
doned.

The Task Force suggested certain
safeguards in case Government felt
that the project cannot be abandened
for any reason. In April 78 the then
Prime Minister accorded his approval
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e the project subject to enactment of

n that would ensure these
safeguards. The present Government
have decided™t8 review the matter and
have already taken it up with the State
Government.
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Appointment of Danics Officers to
Special Pay Posts by Delhi Adminis-
tration

1058. SHRI MANORANJAN BHAK-
TA: Will the Minister of HOME AF-
FAIRS be pleased to state:

(@) what is the principle/policy
evolved ang adhered to by the Delhi
Adiministration, while appointing
DANICS Officers, regular and officiat-
ing, to special pay posts;

(b) the number of officers, appoint-
ed dg such for the first time in 1979,
with their respective date(s) of ap-
“Polnitment;
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(c) whefher some officers, earifer
transferred from the Salés Tax De-
partment and the Lani & Bulliling
Department etc. on the adverse re-
portg of the respective Heads ¢ De~
partments Wwere given special pey
posts in 1978 ang 1079 respeetively;

angd
(d) if so, the facts thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AXFAIRS
(SHRI YOGENDRA MAKWANA): (a)
to (d). The internal postings of regu-
lar and officiating DANICS officera are
made by Delhi Administration. The
appointments to special pay posts are
generaily made keeping in view the
requiremenfs of the posts and sufta-
bility of officers for appointment to
such posts. However, as far as possi-.
ble, consideration is also given to the
seniority of the officers for making
such appointments.

2. The number of officers appointed
to special pay posts for the first time
in 1979 was 5. Their dates of appoint-
ment are 6-2-79, 4-4-79, 2.7-79,
3-7-79 and 25-10-79.

3. One officer Shri O. N. Mehrotra
was transferred from the Sales Tax-
Department on 20-1-76, as there were
some ~omplaints agaihst him. Though
the allegations against the officer were
not proved the Commissioner, Sales
Tax had requested for the transfer of
Shri Mehrotra from his Department,
as according to him the officer did not
enjoy good reputation. Shri Mehorira,
on his transfer from the post of Sales
Tax Officer, was posted as Administra-
tive Officer in the Directorate of Edu-
cation—~a non-special pay vost. He
was’ appointed to the special pay post
of Assistanf Director (Employment
Exchange) which carries a special pay
of Rs. 100/- pm., with effect from
25-10-78. The appointment of Shri
Mehrotra on the special pay post was
made keeping in view his suifability
for the post on account of experience
of over 18 years of the working of Bm-~
ployment Exchanges, which Bhil
Mehrotfra possessed. i





